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Proposal for converting the Bagdogra 

airport into international airport 

2971.  SHRI NILOTPAL BASU: 
SHRIMATI   CHANDRA   KALA 

PANDEY: 

Will the Minister of CIVIL AVIATION be 
pleased to state: 

(a) whether the Ministry is considering any 
proposal for converting the Bagdogra airport 
into an international one; 

 

(b) if so, the details thereof; 

(c) if not, whether such a proposal needs to 
be taken up to realise the potential of the 
tourist traffic in the Darjeeling and Sikkim 
hills; and 

(d) if not, the reasons thereof? 

THE MINISTER OF CIVIL AVIATION 
(SHRI C. M. IBRAHIM): (a) No, Sir. 

(b) Does not arise. 

(c) and (d) Bagdogra airport belongs to 
Indian Air Force and Airports Authority of 
India maintains a civil enclave therein. The 
existing passenger facilities are adequate to 
meet the present traffic requirements. 

Creation of tourist circuits in Gujarat 

2972. SHRIMATI URMILABEN 
CHIMANBHAI PATEL: Will the Minister of 
TOURISM be pleased to refer to the answer to 
Starred Question 196 given in the Rajya Sabha 
on 23rd July, 1996 and State: 

(a) whether any suggestion has been 
received in his ministry for creation of more 
tourist circuits in Gujarat; and 

(b) if so, the details thereof and the action 
taken or proposed to be taken by Government 
in this regard? 

THE MINISTER FOR 
PARLIAMENTARY AFFAIRS AND 
MINISTER OF TOURISM (SHRI 
SRIKANTA JENA): (a) and (b) On the 
initiative of the Department of Tourism, 
Government of India, the State Government of 
Gujarat has identified tour packages connected 
with the lives of Mahatma Gandhi and Lord 
Krishna. The Department of Tourism has 
suggested to the State Government to organise 
a familiarisation visit for tour operators for its 
promotion. Besides this, the State Government 
can identify other packages for promotion of 
tourism. 

Plan submitted by FICCI to mitigate 

liquidity crunch 

2973. DR. D. VENKATESHWAR RAO: 
Will the Minister of FINANCE be pleased to 
state: 

(a) whether FICCI has submitted a 16 
point plan to mitigate liquidity crunch; 

(b) if so, whether Government have 
considered these proposals; 


